
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for compliance of 

court fees/removal of defects.  

Date : 01.02.2025  

SL. 

No. 
C.A.No. 

Date of 

Application 
Case No. Applicant 

Court Fee 

Specification 

Notify 

Date  

NOT READY CASES 
 

1 5282/2025 21.01.2025 WP(C)/54/2025 J P KAR 11.00,3*11 plc 
2025-

02-01  

2 5285/2025 21.01.2025 WP(C)/51/2025 J P KAR 11.00,3*11 plc 
2025-

02-01  

3 6826/2025 28.01.2025 WP(C)/8373/2009 
B R 

SENAPATI 
3.00,3*3 dms 

2025-

02-01  

4 7570/2025 30.01.2025 FA/186/1973 J R NAYAK 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

5 7576/2025 30.01.2025 WP(C)/909/2025 
A K 

MANTRY 

4.00,4*3 

DOWNLOAD COPY 

2025-

02-01  

6 7581/2025 30.01.2025 WP(C)/926/2025 
A K 

MANTRY 

4.00,4*3 

DOWNLOAD COPY 

2025-

02-01  

7 7583/2025 30.01.2025 WP(C)/907/2025 
A K 

MANTRY 

4.00,4*3 

DOWNLOAD COPY 

2025-

02-01  

8 7586/2025 30.01.2025 WP(C)/925/2025 
A K 

MANTRY 

4.00,4*3 

DOWNLOAD COPY 

2025-

02-01  

9 7605/2025 30.01.2025 WP(C)/5205/2021 B BEHERA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

10 7607/2025 30.01.2025 WP(C)/5207/2021 B BEHERA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

11 7652/2025 30.01.2025 WP(C)/24144/2024 

DR. TAPAN 

KUMAR 

PRADHAN 

5.00, 5*3 

download copy 

2025-

02-01  

12 7653/2025 30.01.2025 WP(C)/23099/2021 
D K 

BEHERA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

13 7660/2025 30.01.2025 WP(C)/1874/2008 
D K 

MALLICK 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

14 7667/2025 30.01.2025 CRMC/3055/2001 M K PANI 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  



15 7669/2025 30.01.2025 WP(C)/28263/2024 R K NAYAK 
4.00,4*3 

DOWNLOAD COPY 

2025-

02-01  

16 7685/2025 30.01.2025 WP(C)/31822/2024 
M R 

ROUTRAY 

5.00, 5*3 

download copy 

2025-

02-01  

17 8097/2025 31.01.2025 WP(C)/27124/2024 A SAHU 
14.00,3*14.00 

DOWNLOAD COPY 

2025-

02-01  

18 8107/2025 31.01.2025 TRP(C)/357/2024 K K NATH 
5.00, 5*3 

download copy 

2025-

02-01  

19 8109/2025 31.01.2025 WP(C)/21935/2024 M BEHERA 
5.00, 5*3 

download copy 

2025-

02-01  

20 8112/2025 31.01.2025 CRLMP/121/2025 S NAYAK 
2.00,3*2 

download copy 

2025-

02-01  

21 8121/2025 31.01.2025 WP(C)/696/2025 M BASU 
3.00,3*3 

download copy 

2025-

02-01  

22 8151/2025 31.01.2025 WP(C)/940/2005 S RATH 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

23 8152/2025 31.01.2025 WP(C)/2870/2004 S RATH 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

24 8155/2025 31.01.2025 OJC/1120/1978 D BEHERA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

25 8486/2025 31.01.2025 WP(C)/4250/2018 
A.K 

SARANGI 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

26 8561/2025 01.02.2025 WP(C)/1221/2008 
M R 

PATTNAIK 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

27 8562/2025 01.02.2025 WP(C)/1226/2008 
M R 

PATTNAIK 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

28 8567/2025 01.02.2025 WP(C)/5470/2019 L SAHOO 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

29 8577/2025 01.02.2025 WP(C)/6218/2010 T SETHI 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

30 8579/2025 01.02.2025 WP(C)/2540/2012 S MITRA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

31 8581/2025 01.02.2025 WP(C)/8355/2017 
S K 

BEHERA 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  



32 8588/2025 01.02.2025 FA/19/1952 
A K 

MOHANTY 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

33 8589/2025 01.02.2025 FA/19/1952 
A K 

MOHANTY 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

34 8788/2025 01.02.2025 WP(C)/2434/2020 A P SAHOO 

document 

available in 

dms, court fee 

to be paid 

2025-

02-01  

READY CASES 
 

35 5684/2025 22.01.2025 WA/95/2010 R K BARIK 2.00, 2*3, DMS 
2025-

02-01  

36 5687/2025 22.01.2025 CONTC/1272/2007 R K BARIK 

2.00,3*2 

document in 

dms 

2025-

02-01  

37 8100/2025 31.01.2025 WP(C)/7735/2018 
R K 

DEHURY 
81.00,81*3 dms 

2025-

02-01  

38 8585/2025 01.02.2025 FAO/521/2024 
S C 

CHOUDHURY 

6.00,3*6 

download copy 

2025-

02-01  

39 8587/2025 01.02.2025 ABLAPL/670/2025 A DAS 
3.00,3*3 

download copy 

2025-

02-01  

40 8709/2025 01.02.2025 WP(C)/9090/2008 K. DANG 4.00, 3*4 DMS 
2025-

02-01  

41 8760/2025 01.02.2025 WP(C)/2284/2025 
B. N. 

SHADHANGI 

4.00,3*4 DOWN 

LOAD 

2025-

02-01  

42 8763/2025 01.02.2025 WP(C)/2575/2025 
B. N. 

SHADHANGI 

4.00,3*4 DOWN 

LOAD 

2025-

02-01  

43 8770/2025 01.02.2025 WP(C)/2568/2025 
B. N. 

SHADHANGI 

4.00,3*4 DOWN 

LOAD 

2025-

02-01  

44 8774/2025 01.02.2025 WP(C)/2499/2025 
B. N. 

SHADHANGI 

4.00,3*4 DOWN 

LOAD 

2025-

02-01  

45 8778/2025 01.02.2025 ABLAPL/887/2025 
B. N. 

SHADHANGI 

3.00,3*3 DOWN 

LOAD 

2025-

02-01  

46 8784/2025 01.02.2025 ABLAPL/918/2025 

MANOJ 

KUMAR 

PANI 

4.00,3*4 

download copy 

2025-

02-01  

47 8787/2025 01.02.2025 ABLAPL/9194/2024 

MANOJ 

KUMAR 

PANI 

3.00,3*3 

DOWNLOAD COPY 

2025-

02-01  

48 8790/2025 01.02.2025 ABLAPL/921/2025 

MANOJ 

KUMAR 

PANI 

4.00,3*4 

download copy 

2025-

02-01  

N I C 

 


